
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

 

IN THE MATTER OF: 

ORIGINAL APPLICATION NO. 985 OF 2019 

IN RE: WATER POLLUTION BY TANNERIES AT JAJMAU KANPUR 

UTTAR PRADESH 

WITH 

ORIGINAL APPLICATION NO. 986 OF 2019 

IN RE: WATER POLLUTION AT RANIA KANPUR DEHAT & RAKHI 

MANDI KANPUR NAGAR UTTAR PRADESH 

 

WITH 

ORIGINAL APPLICATION NO. 528 OF 2023 

NEWS REPORT PUBLISHED IN DAINIK JAGRAN DATED 14.08.2023 

“HIGHLIGHTS A GROWING CONCERN REGARDING INDUSTRIAL 

POLLUTION IN THE GODHRAULI VILLAGE” 

 

INDEX 

S.No. PARTICULARS PAGE NO. 

1. FURTHER COMPLIANCE AFFIDAVIT ON 

BEHALF OF DISTRICT MAGISTRATE, 

KANPUR NAGAR IN COMPLIANCE OF THE 
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ORDER DT. 01.07.2025 PASSED BY THE 

HON’BLE NATIONAL GREEN TRIBUNAL, 

NEW DELHI                   

 ANNEXURES  

2. COPY OF THE LETTER DT. 06.10.2025 WITH 

TABULATED CHART ANNEXED HEREWITH 

AS ANNEXURE R-1 

 

 

THROUGH COUNSEL 

 
BHANWAR PAL SINGH JADON 

STANDING COUNSEL FOR STATE OF U.P. 

EMAIL- bhanwar09jadon@gmail.com  

Ph: 9639286572 

DATE: 06.10.2025 

PLACE: NOIDA 
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Free Hand

Free Hand

FreeText
                     the deponent vide letter dt. 06.10.2025, has provided the

compliance report in a tabulated chart to the Commissioner, Kanpur Division.

A Copy of the letter dt. 06.10.2025 with tabulated chart has been annexed

herewith as

FreeText
ANNEXURE R-1
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FreeText
ANNEXURE R-1
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